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Afpranls M n d  to Indian Drat
Units

*665. SHRI SOMCHAND SOLANKI:
Will the Minister of CHEMICALS 
AND FERTILIZERS be pleased to
state how many Indian drug manu­
facturing units have been issued ap­
provals for drug formulations in ac­
cordance with the recommendation of
the Hathi Committee, since submis­
sion of its Report indicating particu­
lars of their names, items and capaci­
ties?

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SHRI P. C. 
SETHI): The report of the Committee
on Drug & Pharmaceutical Industry
was received by the Govt .on 6-4-1975.
While a final decision has yet to bo
taken on the ‘Report’ as a whole, the 
Govt, have, however, accepted that the
Indian Sector of Industry should be
given a preferential treatment and 
licences for manufacture of formula­
tion granted provided their ratio of
bulk drug to formulation fall within 
the ratio of 1:10 Further that such 
Indian companies will have their
manufacturing activity on indigenous
and imported bulk drug in the ratio
Of 2:1. This later condition will ena­
ble the Govt to discriminate between
Indian parties only without giving any
special benefit to the foreign com­
panies.

Proposals received from Indian Drug 
Manufacturing Companies from 1-4-75
to 30-4-76 for the manufacture of
Drug formulations number 36. The
Govt, have already approved grant of
Letter of Intent and Industrial Licenee
In 16 cases

A statement showing names aud 
other detail* of approvals accorded for
drug formulations is laid on the Table
of the House. [Placed in Library. See 
Ho, LT-10772/76.J

Ita e M c  System m  Northern KaU  ̂
way

•666. SHRIMATI PARVATHI
KRISHNAN:

SHRI PURUSHOTTAM
\J? A A Y} *

Will the Minister of RAILWAYS
be pleased to state:

(a) whether the Nothem Railway 
is planning to revolutionise its ser­
vices by introduction of electronic
mechanisms; and

(b) if so, the salient features there­
of?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS
(SHRI MOHD. SHAFI QURESHI):
(a) and (b). Electronic devices, like
Automatic Warning System, Axle
Counieis and Mierowave/V.H F com­
munication are being provided pro­
gressively to improve safety and effi­
ciency in tram operation.

Seating np of Drug Companies

*667 SHRI N K SANGHI: Will
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:
state

(a) how many offers have been re­
ceived from the multinationals and 
foreign drug companies for selling up 
drug units in India.

(I) whether Government have ap­
proved any one of them and if so,
the nature of drugs they will be- 
permitted to produce; and

(c) what steps have been taken to
ensure that these companies restrict
their imports for the manufacture of
drugs to a lower level than the ex­
ports of drugs so that their opera­
tion in the country becomes econo­
mically beneficial to the nation?

THE MINISTER OF CHEMICALS' 
AND FERTILIZERS (SHRI P, C
SETHI): (a) «nd (b). Only one pro­
posal from a muittnsftional/foreifnr



j j j Answers VAISAKHA 14* 1898 (SAKA) Written Antwer* 42

<ttnit via. M/s. Nattermann (India)
Private Ltd., Bombay to set up a new
undertaking in the State 0!  Karnataka
under the above name to manufacture
Senna Extract and other drugs ex­
tracts of Indian origin for 100 per cent
export has been received, during the
period from 1-1-75 todate. The pro­
posal has been rejected and a repre­
sentation from the party against the
rejection is being examined.

(c) The operation of multinational
and tone&gn companies having a 
foreign equity 0f more than 40 per
cent are covered under section 29 of
Foreign Exchange Regulation Act,
1978. Suitable guidelines are being
worked out to deal with FERA cases
of such companies.

Korba Fertilizer Project

3204 SHRI RANABAHADUR
SINGH: Will the Minister of CHEMI­
CALS AND FERTILIZERS be pleased
to state:

(a) the total cost of the Korba
Fertilizer Project and what was the
time-schedule for its completion;

(b) how much money has been spent
on the project so far and how much
is proposed to be spent during the
year 1976-77;

(c) when is the pioject likely to be
completed; and

(d) if the project has been delayed
what are the reasons therefor?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI P. C.
SETHI): (a) The original estimated
cost of the Project was Rs. 118.25 
crores; revised cost estimates have,
however, not yet been made. The
Project was originally scheduled to
go into commercial production by
D e c e m b e r , 1 9 7 7 .

(b) The estimated expenditure till
the end of 1973-76 is Ra. 12 crores.
During 1976-77, an expenditure of
Rs. 5 crores is estimated.

(c) and (dj. The implementation of
the Project has had to be slowed down
because of the resources constraint and
a revised schedule for Project comple­
tion has not yet been fixed.
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